£oF

R I g T
Fie o X 5 B A T AT s
. £ b 2 ir 5
T [t o S FE ¥ ¥
k- x

T &

Arunodaya Kumar Tripathi, S/o late ISEﬁiﬁu
Pripathi, R/o Village - Kuosaldaiya, P.O. U=
Bazar, Distt: Gorakhpur. ol s T

By hde: Syri S.K. Rail

VERSUS

Smt. Neelam Srivastava, Chief Post Master General,
UP Cirele, Lucknow.

. = e oa e REeSpORCeEs

By Bdw: Sri S. Sriwvastava

ORDER
By Hon’'ble Mr. A.K. Gaur, Member J

None for the applicant in revised call. S hail
P. Srivastava brief holder of Sxi '§: Srivestaws

learned counsel for the applicant.

2. On perusal of the affidavit of compliance it
18 clear that the order/direction of this Tribunal
has been complied with and the Circle Relaxation
Committee has reconsidered the case of the

applicant for compassionate appointment and the
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